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(c) the number of buildinp to be 
destroyed and their approximate value; 

(d) whether the cost of build!n&. 
and land will be paid and alternative 
3ite given to the residents; 

(e) if not, the l'l':isons therefor; and 

(f) if 80, how and when! 

The Minister of Works, Housln, and 
Urban Development (Shrl Mehr 
Chand Khanna): (a) In the Master 
Plan for Delhi, the area where Shastri 
Nagar Colony i. situated is reserved 
tor a district park. No residential 
colony can, therefore, be allowed to 
remain there. 

(b) and (c). No survey has yet 
been conducted with regard to the 
number of houses actually con.truct-
ed in the colony, their value and the 
number of persons living in them. 

(d) to (t). The Delhi Administra-
tion had issued a warning through a 
Press note dated July 19, 1001, that 
constructions coming up dfter Nov~ 
ember 13. 1959, will not be regul"ri.-
ed. Houses in Shastri Na~ar have 
been constructed in spite of this waTn-
ing and in violation of the provision! 
of the Delhi Municipal Corporation 
Act. Therefore no compen.ation or 
alternative .ites will be allotted to the 
owners of these 'houses when they are 
demolished. 

A.I.C.C. 8ess1oa at Eruakullun 

1.37. Shrl Vuudevan Nair: 
81lr1 Warior: 

WIl1 the Minister of Works, Bona-
.... and Urban Development be pleased 
to .tate: 

(a) the expenditure incurred by the 
Xerala Government on building or 
repairing roads In connection with the 
recent All-India Congress Committee 
Session he' d at Ernakulam; 

(h) whether any renovation works 
wer:' undertaken in the Government 
Guest House and Tourist Bungalows; 
and 

(c) if "0, the expenditure incurred 
for that purpO!le! 

The Minister of Works, Housing and 
Urban Development (Shrt Mehr 
Chand Kh8ollna): (a) lo (c). The in-
formation is being obtained and will 
be placed on the Table of the House. 

Committee!! set up by Education Panel 
to Stu'ly Education Pr~blem. 

1638. Shri D. C. Shamla: Will the 
Minister of Planning and Soclal Wel-
fare be pleased to state: 

(a) whether the Education Panel 
set up five Committees to stud" malar 
education problems; 

(b) if so, their constitution and 
terms of reference; and 

(c) the progreu made by them in 
their work? 

The Minister of Planning and So-
cial Welfare (Shrl Moka Mehta): (a) 
Yes, Sir. The Education Panel decid-
ed to set up five committees. Four of 
these Committees have been set up. 
The fifth will be set up a little later. 

(b) The constitution of the~e com-
mittees and their terms of Teference 
are placed on the Table of the House. 
[Placed in library. Se. No. LT-
7346/66). 

(c) One of these Committees has 
met and submitted it. report. The 
meetings of other committees are 
being convened soon. 

Priees of Drap 

1631. Shri Mabeawar Nalk: 
Shrl Yashpal Sin,b: 

Will the Minister of Health an4 
Fami1" PlanDing be pleased to state: 

(a) whether Government have 
taken a final decision as regarda the 
fixation of prices of new drugs under 
the Drugs Prices (Display & Control) 
Order, 1966; 

(b) if so, the nature thereof; 




